
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 12200 1 159 160 0 0 28 28 12332

CIVIL SECOND   APPEAL 3461 0 39 39 0 0 10 10 3490

EX. FIRST APPEAL 65 0 2 2 0 0 0 0 67

EX. SECOND APPEAL 15 0 0 0 0 0 0 0 15

CIVIL MISC. APPEAL 33799 108 377 485 0 20 189 209 34075

CIVIL REVISION 516 0 31 31 0 0 11 11 536

CIVIL REVIEW 760 5 22 27 0 7 5 12 775

CUSTA (CUSTOM APPEAL) 12 1 0 1 0 0 0 0 13

INCOME TAX REF. 2 0 0 0 0 0 0 0 2

OTHER TAX REF. 1 0 0 0 0 0 0 0 1

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 358 0 0 0 0 2 0 2 356

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 805 0 0 0 0 0 0 0 805

TESTAMENTARY CASES 2 0 0 0 0 0 0 0 2

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 1 0 0 0 0 0 1 1 0

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

CIVIL TRANSFER APPLICATION 335 0 31 31 0 0 29 29 337

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 6 0 0 0 0 0 0 0 6

SPECIAL APPEAL ( WRIT) 2500 156 0 156 0 291 0 291 2365

CIVIL CONTEMPT 5349 21 134 155 0 9 34 43 5461

CIVIL WRIT 77408 216 2509 2725 0 151 2192 2343 77790

OTHER ORIGINAL SUIT 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 183 2 0 2 0 0 0 0 185

CROSS OBJECTION 1015 0 9 9 0 0 1 1 1023

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 138843 510 3313 3823 0 480 2500 2980 139686

CRIMINAL SIDE

MURDER REFERENCE 7 0 0 0 0 1 0 1 6

CRIMINAL APPEAL 27748 51 162 213 0 23 82 105 27856

CRIMINAL REVISION 8327 0 145 145 0 0 93 93 8379

14087 0 852 852 0 0 456 456 14483

3224 0 1592 1592 0 0 1868 1868 2948

CR. CONT. PETITION 9 0 0 0 0 0 0 0 9

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 84 83 0 83 0 70 0 70 97

CR. L TO A 234 0 22 22 0 0 13 13 243

CRLW 1031 28 544 572 0 25 476 501 1102

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 54753 162 3317 3479 0 119 2988 3107 55125

TOTAL-MAIN CASES ( A + B) 193596 672 6630 7302 0 599 5488 6087 194811

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MAY-2026

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MAY—2026

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

872 69 121 190 0 45 88 133 929

1487 0 72 72 0 0 56 56 1503

13538 0 750 750 0 0 453 453 13835

420 0 153 153 0 0 116 116 457

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

453 5 103 108 0 5 110 115 446

           TOTAL -C 16770 74 1199 1273 0 50 823 873 17170

CRIMINAL TRANSFER PET. 79 0 3 3 0 0 23 23 59

0 0 0 0 0 0 0 0 0

           TOTAL -D 79 0 3 3 0 0 23 23 59

TOTAL  C+D 16849 74 1202 1276 0 50 846 896 17229

TOTAL A+B+C+D 210445 746 7832 8578 0 649 6334 6983 212040

52 0 0 0 0 2 0 2 50

30 2 0 2 0 0 0 0 32

0 0 0 0 0 0 0 0 0

3375 1 159 160 0 0 18 18 3517

948 0 39 39 0 0 11 11 976

6259 23 171 194 0 23 44 67 6386

402 0 31 31 0 0 11 11 422

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

161 0 31 31 0 0 29 29 163

17 0 2 2 0 0 0 0 19

2110 151 0 151 0 224 0 224 2037

44762 216 2330 2546 0 129 2108 2237 45071

TOTAL -E 58120 393 2763 3156 0 378 2221 2599 58677

2507 21 123 144 0 21 87 108 2543

CIVIL MISC. CASE 2212 79 78 157 0 79 78 157 2212

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 74 0 1 1 0 0 1 1 74

TOTAL -F 4793 100 202 302 0 100 166 266 4829

TOTAL  E+F 62913 493 2965 3458 0 478 2387 2865 63506

TOTAL- MISC. CASES  (C+D+E+F) 79762 567 4167 4734 0 528 3233 3761 80735

273358 1239 10797 12036 0 1127 8721 9848 275546

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.

TOTAL -MAIN+MISC. CASES
 (A+B+C+D+E+F)
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